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[Sh PankayChowdhary] . {v) Need to Supply natural gas to
Kamataka from Bombay High sess, Cauvery

stepstodistnbute therequirediandtothepecple  Basinaand GodavariBasin.

of Tangiacommunity biving in North and South

Giorakhpuron pnority basis sothat thewrproblem SHRI C P MUDALA (sigiYAPPA

1s solved (Chitrachurga) The Stateof Jamataka wasonce

(iv) Nead to take steps to preserve the
Mavas National Park,. Assam

|Enghsh)

SHRIUDHAB BARMAN (Barpeta) Every
day the new of destruction of wiid ife stock n
Assamandparhcularty nManas nabonal Park
has appeared in the newspapers though there
are several Govememntagencies atthe Central
and Stale levelto look after the interest of wild
fe asfarthese agencieshave fadedto protect
the destruction of wild ife and protect the forests
andamnmails

Manas national park abgerreserve under
Project Tiger 18 a home of at least 22 other
endangered species hsted in the schedule of
wildife protection Act 1972 Endangeredspe-
cies such as golden languor, pigmy hog, hesped
hare and capped languor are pecular o this
Park Theparkaisohousesfamousone homed
rhinos manasmcan boost ofhousing one-third
thiger po wulation n Assam

The Park hasbeen alavonie spotfor both
domeshc and foreigntounsts Bulsince 19891
has been kept out of bounds for tounsts for

securnty reasons

The Park has been in the gnp of armed
multants and poachers, between whomthe d-
viding line 1s very thin They stalk the Park,
Kiling wild life telling trees, gunming down
nnestolficialselc

Inwew ofthe above |urge uponthe Venral
Government to take necessary steps to pre-
saerve the nahonal parkand aiso improve all
communications to and fromthe park

aponeersatiate intheheldolindustry Nowths
hasbeen pusheddownior thereasonthatitdoes
nothaveenough powerto setup morendustries
The entrepreneurs are reluctant to setup new
ndustnes, though Kamataka has ahealthy ch-
mate except the shortage of power Theres
excess natural gas avanabile at Bombay basin
which can be drawn through pipe knes to the
industnal growthcenters nKamataka Atone
tme, it was suggested that natural gas from
Bombay High Seas should be connected to
mangalore throughsea Wecangetnaturalgas
from cauvery basin (Bhuvnagin and Kankal)
from Tamiinadu Withthe gas made available
fromthe exishing industnes and also for indus-
tnes that s goingto e setup we can atleast
have large scale industries to be set up n
Kamataka particularly inindustnal growthcen-
ters (Hassan Dharwad and Rachur) which
havebeen selected as growth centers by the
Govemmentof India Industnes nBellary chs-
tnctare the worstaffected in Karnataka dueto
power shortage

Hence lurgeuponthe CentralGovemment
tomake arrangments to draw excess natural
gas from the above mentioned areas and to
prowde the sametothe stanving mdusinal growth
centers in Kamataka State

(vi) Needto Commission Akshwani cen-
treat Dhulia, Maharashtra

SHRI BAPU HARI CHAURE(Dhule) In
myconstituency Dhule maharashira thefoun-
daton of Akashvam Centeris ready for the last
two yeais It 18 not being commssioned (il
today A large populationof Dhules deprivec: 1
thws commumicathontacily Alhintrastructurd 1»
already ready

I theretore urge upon the Central
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Govememnt to take steps for early commis-
sioning of Akashvani Centrethere.

[ Transiation)

{vii)NeedHo provide Constitutional staus
to Minorities Commission.

SHRINITISHKUMAR (BARH): Mr, Deputy
Speaker, sir , ail the legal formalities have
bewnen conpietredto opriovide constitutional
status to the Minorities is commission aboutone
yearago, yet the post of the Chairman, Minori-
ties Commission has been lying vacantsofar.
Consequently, thework of the Commussionhas
cometoastandstill. Even the Annual Reportfor
thehnancialyear 1992-93 has not been submit-
ted. thevacancy of parsi representative has also
been lying vacant forthe past severalmonths.

therefore, with a view to mnstill a feeling of
confidence among the minority communities, |
would like tourge uponthe Centralgovemment
to give constitutional status to the Minorities
Commussion

(vili) Need to direct OQNGC to pay its
share foir constrering of bridge at Yanam
and Yeduralanka

SHRIG.M.C. BALAYOGI(Amalapuram):
Atpresent peoplein Konaseemaarea haveto
cross Gowthami branch of nver Godavariby
ferry servicefrom Yedurlankato Konaseemato
Yenam in Punditry Union Territory and then toi
proceed by roadto Kakinada. Itis proposedto
construct a high level bridge at this place to
provide facilities to the public of Konaseema
andtotransport their agricultural producetothe
markets of Yenam andkakinada and vice varsa.
Itwill facilitate the ONGC activities in Knshna
and Godavaribasins which are infull swingfor
the movernentof their vehicles and also supply
of natural gas to other industrially developing
ocsnters. Thecostol the bridgeis estimatedatRs
85crore.

The Government of Andhra Pradesh had

taken up the mattBrwith /Govememnt of Incha
andthe Punditry Government toshare the cost
of the bridge by equal ratio1.e. 1:1'1" by the
Pondicherry Government, the ONGC and the
Government of Andhra Pradesh The
Pondicherry Govememnthas agreediopayits
share; the Government of Andhra Pradesh has
also agreed topayils share

I, therefore. requestthe Central govern-
menttokindlyissue necessary ordersto ONGC
topayits share of the cos! of construction of the
bridge at Yenamand Yedurianka.

SHRIRAM VILAS PASWAN(Rosera). Mr.
Deputy-Speaker, Sir, thc Minister of state inthe
Ministry of Parlamentary Aftairs has confirmed
thatanaccident hasoccurred

THEMINISTEROF STATE INTHE MIN-
ISTRY OF HUMAN RESOURCE DEVELOP-
MENT (DCPARTMENT OF YOUTHAFFAIRS
AND SPORTS) ANDMINISTEROFSTATEIN
THE MINISTRY OF PARLIAMENTARY
AFFAIRS{SHRIMUKUL WASNIK)- Si. | sim-
ply contactedthe Otfice of the hon Ministerfer
civilAviation They are still collectingthe intoi-
mation. Assoonasthey getthenformation. they
willinformthe House

MR. DEPUTY-SPEAKER The minister
will come with the substantive information.,
~ MR.DEPUTY-SPEAKER Now, weshall
take up further discussion onthe General Bud-

get

14.47 hrs

GENERALBUDGET 1993-94 GENERAL
DISCUSSION

PROF K.VENKATAGIRI GOWDA (Ban-
galore South): Mi Deputv-Speaker. Sir, Inice
tospeakonthethird Budget forthecurrent year..
This is the third Budget presented by
Dr.Manmohan Singhji. The first Budget was
presentedinthemonthof July 1991 the second
inFebruary 1992 andthathirdm Pl iy uns



